F.No. 01(01)/R(Jud.)/CESTAT/2010
Customs, Excise & Service Tax Appellate Tribunal

West Block - 2  R.K. Puram - 110066

Dated :  15/01/2010

CIRCULAR
Hon’ble President has directed to withdraw the Circular dated 30th November, 2009 issued in relation to the method of adjournment of the matters listed before the Court.











Sd/-
(S. Chandran)

Registar

